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Abstract of the Proccedings of the Council of the Governor General of Indic,
assembled for the purpose of making Laws and Regulations under the
provisions of the Act of Parliament 24 & 25 Vic., cap, 67.

The Council met at Government 1ouse on Friday, the 23rd January, 1885.

PrespNg:
His Excellency the Viceroy and Governor General of India, x.r., ¢.c.n.,
G.C.)M.G., P.C., G.M.8.1., G.M.LE., presiding.
Iis Excellency the Commander-in-Chief, 6.¢.B., C.LE.
The Hon’ble J. Gibbs, ¢.8.1., C.L.E.
Licutenant-General the Hon’ble . I'. Wilson, ¢.B., C.I.E.
The IIon’ble C. P. Ilbert, c.1.E. :
The Hon’ble Sir 8. C. Bayley, K.c.8.1., C.LE.
The Hon’ble T. C. Hope, c.s.1., C.LE.
The Hon’ble Sir A. Colvin, K.C.3.¢., C.I.E.
The Hon’ble J. W Quinton.
The Hon’ble T. BL. Gibbon, C.1.E.
The Hon'ble W. W. Hunter, L1.D., C.S.1., C.I.E.
The Hon’ble H. J. Reynolds.
" The Hon’ble Rao Saheb Vishvanath Narayan Mandlik, c.s.1.
The Hon’ble Pedri Mohan Mukerji.

NEGOTIABLE INSTRUMENTS ACT, 1881, AMENDMENT BILL.
The Hon’ble Mr. ILBERT presented the Report of the Select Committee
on the Bill to amend the Negotiable Instruments Act, 1881.
TRANSFER OF PROPERTY ACT, 1882, AMENDMENT BILL,
The Hon’ble Mr. ILsErT also presented the Report of the Select Com-
mittes on the Bill to amend the Transfer of Property Act, 1882.
The Council adjourned to I'riday, the 30th January, 1885.

R. J. CROSTIIWAITE,

Officiating Secretary to the Gouvt, of Tndia,
Legistative Department
Fort WiLLIAM ; }
The 23rd January, 1585.
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